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Fall in Planned Expenditure on Deve-
lopment of Atomic Energy

*33, SHRI MAGAN BHA1 BAROT:
Will the PRIME MINISTER be pleas-
ed to state: .

(a) whether it is a fact that during
the period between 1977 to 1979 there
was fall in the planned expenditure as
regardg development of atomic energy
and allied fieldg of fundamental re-
searches; and

(b) if go, whether Government are
aware that there is need to step up the
development expenditure op peaceful
uses of atomic energy and other allied
fields of fundamental research; and

(c) if so, what steps Government
propose to take in thig regard?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) and
(b). Yes, Sir, The ghortfall 1#¢ main-
ly due to (i) tapering off to expendi-
ture on certain projects which had
reached an advanced stage of comp-
letion, (ii) difficulties in getting so-
phisticated items of equipment due to
various factors including problems in
the factoriegs of the Suppliers and
(iii) expenditure on some new pro-
jects not picking up to the expected
level.

(¢) Action to speed up sanction of
planned projects and execution of
sanctioneq projects, including intensi-
fication of efforts to reduce delays in
effecting supplies of major equipment,
ig being taken. It ig expacteq that
expenditure during 1980-81 will pick
up

Report by Minorities Commission

*34 SHRI ZAINUL BASHER- Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whethe, Minorities Commission
has gubmitteq any report to Govern-
ment;

(b) if so, on what matters; and

(c) whether Government have ac-
cepted any of the recommendationg of
the Commission?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR1 YOGENDRA MAKWANA):
(a) to (c). The Minorities Commis-
sion submitted its first Annual Report
in February 1979 for the year 1978
detailing its activities; the printed
copies and the Hindi version were
made available on 16th June, 1979.
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Steps are being taken- to plaee the
first Annual Report of the Commission
before the Houses of Parliament.
Though the matter was being proces-
sed, this could not be done earlier
owing to the resignation cf the then
Councils of Ministers in July and
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August 1879 and also the dissolution 6f
the Lok Sabha in August 1979. In
addition to this Qhe Commission has
also submitted the following eight
reports, The latest position of action
taken on each of these reports is
indicated below:

-

S1.No. Particulars nfrcport

Action taken

—

Report on Aligarh Muslim University
(Amendment) Bill, 1978. (May, 1978)

-t

2 Report on communal disturbances in
Pernam but that took place in July-
September, 1978. (November, 1979).

3 Report on communal disturbances in
Aligarh. (December, 1978).

4 Re»ort on the dispute over construction of a
Shiva Temple near Gurdwara Manji

Sahib, Karnal (Haryana). (Aprii, 1979).

5 Report on the rchabilitation of the sufferers
of communal disturbances in JTamshe-dpur

(Bihar). (April, 1979).

6 Report on Shri O P. Tyagi’s Fieedom of
Religion Bill, 1678 and Arunachal Pra-

desh Freedom of R-ligion Act, 1978.
(May, 1979).

A copy of the Minoriticx Commission s
report on Aligarh  Muslim Uiversity
(Amendment) Bill, 1978 together with the
Memorandum of the action taken bv the
Government was laidton the Tablesof
both the Houses of Pailiament on 1g-3

1979.

The recommendations pertain to the Go-
vernment of Tamil Nadu. That Govern-
ment furmished thewr comments to the
Minorities. Commission on 12-2-1979
Further action by the State Government®
to consider implementation of the recom-
mendations is being cipedited.

The recommendations of the Commission
iclated tothe Government of Uttsr Pradesh
and the Central Government. Informa-
tion regarding action taken on the re-
commendations concerning the Central
Government was given in the Lok Sabha
in reply to Unstarred qiestion No. 336
for 21-2-79.

Necessary action to implement the recom-
m~ndations of the Minonties Commission
is to be taken by the Government of
Haryana. This Mumistry has been jpur-
suing the matter with the State Govern-
ment so as to expedite their decision and
firal reply to the Commission,

The rccomm-ndations of the Commission
relate to the Government of Biliar. The
Central Government have been pursuin g
the matter with the State Governmen't
to expedite their decision.

This report was prepared by the Minari-
ties Commission on receipt of representa-
tions from various Christian  Organis-
a*ions. The report also dealt with the
Arunachal Pradesh Fresdom of Religion
Act, 1978 and certain issues pertain-
ing to that State. Shri Tyagi’s Bill 1apsed
with the dissolution of the 6th Lok Sa,gha
Reply on this and the other relevan,
asp-cts was sent to the Commission in
September 19v9.
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SL No. Particulars of report

" Actioni taken
. il

7 Report on the status of Punjabi language in A reply was furnished to the Minorities
Union Territory of Delki. (May, 1979). Commission on 5th November 1979,

8 R-port on the U.P. Christian Public Reli- The Government of Uttar Pradesh had for-
gious Institutions (Temporary Restrictions ~ warded the proposed Ordinance to the
on Transfer of Properties) Ordinance, Ministr y of Home Affairs for previous
1978. (May/June, 1979). instructions of thc President under Article

213(1) of the Constitution of India. Com-

‘ments in the matter were sought from the

Minorities Commission and the State
Government, A final reply from thelatter
is awaited

Meeting of Home Minister with
Leaders of Political Parties at
Gaunhati

*35. SHRI ATAL BIHARI VAJ-
PAYEE:

SHRI P. K. KODIYAN:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whethe, leaderg of all political
parties, except the Janatg Party, met
him jointly on February 24, 1980 at
Gauhati; and

(b) if so, the outcome of the meet-
ing?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):

(a) Yes, Sir.

(b) Political parties welconied the
initiative of Government lo find a
solution satisfactory to all concerned.
During discussions, they referred to
the apprehensions of the various sec-
tions of people of Assam and felt that
these should be speedily allaycd Al-
most all of them were of the view
that 1871 Electoral Rollg should be
the basis for identifying foreign na-

tionals. ‘
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Report of L. P. Singh Committee

*38. SHRI G. M. BANATWALLA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the L. P. Singh Com-
mittee appointed to make suggestions
with respect to Intelligence Bureau
and ' Central Bureau of Investigation
has gubmitted itg yeport;





